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Sanskrit ManllSCript m Russla 

3776. Shrt C. K. Bhattacharyya: 
Will the Minister of Education be 
pleased to refer to the reply given to 
Unstarred Question No. 204 on the 
9th September, 1964 and state: 

(a) whether Soviet specialists have 
completed the restoration of the Sans-
krit inscription found in Turkmenia; 

(b) whether it has been deciphered 
and, if so, the contents thereof; 

(c) whether the findings of the 
investigations have been collected 
by the Government of India; and 

(d) whether his attention has been 
drawn to the U.N. I. reports of the 
Soviet Embassy release that what 
has been found is a palm leaf manus-
cript hidden in a vase and not inscrip-
tion, on a vase? 

The Minister 01 Education (Shrl 
M. C. Chagla): (a) to (d). The infor-
mation is being collected and will be 
laid on the Table of the House. 
A&"reement with the standard Tele-

phone and Cable Co., London 

3777. Shri Daljit Singh: Will the 
Minister of Communications be pleas-
ed to state: 

(a) whether Government entered 
into an agreement with the Standard 
Telephone and Cable Company of 
London in 1949 for the supply of 
cables to 7ndia which is valid up to 
1969; 

(b) whether India is losing 56 lakhs 
a year and will be at a loss of Rs. 11 
crores when the agreement will ex-
pire; and 

(c) if so, the reasons therefor? 

The Minister of State in the De-
partment of Parliamentary MairS 
and Communications (Sbri Jaganatha 
Bao): (a) Yes. 

(b) No. 7n respect of order placed 
upto 1957 the prices quoted by ST&C 
were .generally cheaper than those 
offered by other firms against open 
1567 (Ai) LSD-5. 

tenders and taking these orders as a 
whole there had been no excess pay-
ment to the firm during this period. 
No orders were placed on the firm 
during 1958-60. During 1961-63 in 
respect of orders placed an extra sum 
of Rs. 52.22 lakhs had to be ·paid more 
than the nearest competitive offer. 
No order has been placed on the 
firm after 1963. 

(c) Under the provisions of the 
Agreement 25 per cent of the imports 
of Government's requirements of the 
products within the field of the 
Agreement shall have to be purchas-
ed from ST&C at the same price as 
are acceptable to the British Post 
Office puIs 2! per cent. Certain items 
in the Agreement have since been re-
vised. According to this revision, the 
;price to be paid for any purchases of 
dry core cables from 1st December 
1962 will be subject to a reduction of 
10 per cent below former agreement 
prices. 
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